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ORDER
There shall be special Bench hi No“ Delhi on 24.1.2019 & 25 mm» inmm themum

llgwd before Shri K. Vamdhamj'dn. Mcmbcr (Judiciall and M~ Dccpn Kllshan. Member
(Technical) The Special Bench shall compmcOf

Special Bench a! NCLT New I]
1 Ms. Ina Malhnlmi Vlclnbcr (Judlclnl)
2 Ms. DeepaKmham Vlcmbu (Techlllc )

The (‘nmulunon of Bench as pcv seam" 419 (3) ofihc (‘ompamec Act. 2013.
M5 Illa Vlalhmm, Vlcmbcr (Judicial) shall Hm take up Ihe mallen (ll'lhc Div on Bench

and lllcn anend I11: mallers of Special Bench
in puma! modification of Order 0| even number daltd I 1 2019 {01 24. 2019 &

(ShiWReglslrar.MLT
Telephone: 2436345]

This mile. huh Ihc approval ofHun'hl: picsidcm. NCLT.

Cop) m:
1. Ps 10 Han’ble Plesldelll. Nallonal Compm) [m Tnhunal, New Delhi.

Ikm‘hls Members. Nallonal Company Law lribunal.
a. Officen iil'Nhimnal Ccmpany Lam TvibllnaL Principal Bench. New Delhi Kolkala’Mumbai’

Chennal AhmedulmimllahabamBengalum (‘hdndigarh/GU“B~1TAH’H)L‘EYflhad.
4. PSIOJOlnlSeCIeIm).(Sh (lynncshualKunlurSingh}MlnlstrynfL'orporuleAlTairs.New

Delhi
5. Mn web slk/Vulicc Board.
a. l he lhsmuic ofChaneved Accnunmmsoflndiu, ITO. \lew Delhi,
7. “la lnsmulc ofCompull) Secremnca ofliidia. lCSI. [louse 22, hmiiuiioual Area, Lodlli

Road cu Delhi 7 l loom
a. The lmiiluic ofposmccouuum ul‘liidia.um ullawlln. 3 Insu|u|lonal Area. Lodlli mull.

haw Dollllrl 10003
9 L'orpolale l Aw Adm-a. |58. BasanlLuclnve Pulum RiiiilAIm Dclhi-lllms7
ID Tammi Allied Services Ltd. “1/32, \Ien Rohmk Road. Dsllli.
11 Ill: All Ind' Reporter PVL LI 31-1), ’B‘ Block. Dell" High L‘oun. New Delhi,


